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SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

I.A. No. 1 in Cvil Appeal No.8302 of 2003

UNION OF I NDIA & ANR Appel l ant (s)
VERSUS

AYUB ALI Respondent (s)

(For stay)

Wth

Cont. Pet. (Civil)No.345 of 2004 in C. A No. 8302 of 2003
Date : 27/02/ 2004 These Petitions were called on for hearing today.

CORAM :
HON BLE THE CHI EF JUSTI CE
HON BLE MR JUSTICE S.B. S| NHA
HON BLE MR JUSTICE S.H. KAPADI A

For Appellant (s)M. Raju Ranmachandran, ASG
N. N. Goswami, Sr. Adv.

Suni ta Sharma, Adv.

D.S. Mehra, Adv.

Shreekant N. Terdal , Adv.

SSFS

For Respondent (s)
in CA 8302 & petr.M. G Lal, Adv.
in Cont.Pet. 345M. Abhijit Sengupta, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

I.A No. 1in C A No. 8302 of 2003:

Heard counsel for the parties.

In the meantine, contenpt proceedi ngs before the Hi gh Court shall remain stayed.
appel l ants herein shall de-novo consider the application of respondent for revalidation afres

The interlocutory application stands di sposed of.

Contenpt Petition [C] No. 345 of 2004 in C. A No.
8302 of 2003:

No orders on Contenpt Petition.

[ Al ka Dudeja ] [ Janki Bhatia ]
Court Master Court Master



